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Tannery and Footwear Corporation 

320. SHRI ROBIN KAKATI; Will the 
Minister of INDUSTRY be pleased to 
state: 

(a) whether it is a fact that Tannery 
and Footwear Corporation of India, 
Kanpur is a losing concern for the last 
several years and is in deep trouble; 

(b) if so, what are its accumulated 
losses till date; 

(c) whether it is also a fact that 
obsolete machinery, frequent changes 
at the executive level, trade union 
rivalry and rampant corruption have 
combined to produce a sick Corpora 
tion, and if so, what are the details 
in this regard; and 

1 
(d) whether the Tafco was handed 

over to the Central Government after 
everyone of its previous owners i.e. 
the British, the Mundhras and the 
Bajorias had fully exploited it leaving 
only the scrap? 

THE MINISTER OF INDUSTRY AND 
STEEL AND MINES (SHRI NAKA YAN 
DATT TIWARI): (a) and (b) Tannery and 
Footwear Corporation of India Ltd., Kanpur, 
has been incurring losses since its inception 
in j 1969. Its accumulated loss upto 31-3-81 
amounted to Rs. 1945.66 lakhs. The loss for 
the year ending 31-3-82 is provisionally 
estimated at Rs. 439.35 lakhs. 

(c) The main reasons for the ad 
verse working results of the unit are 
as follows: • 

(i) A large number of machines are 
old, obsolete and unproductive; 

(ii) Low productivity of the 
workmen; 

(iii) Power shortages and heavy 
increases in the cost of coal and fuel; 

(iv) High administrative and other 
overheads including heavy interest 
liability on loans taken; 

' (v) Unremunerative prices   fixed 
for supplies of footwear to Defence 
Services. 

(d) A large number of machines 
taken over by the Corporation in 1969 
were more than 30 years old. How 
ever, these machines, along with land, 
buildings, residential bungalows and 
quarters, trade marks, etc. were ac 
quired by the Central Government on 
a nominal price of Rupee one from 
the British India Corporation Ltd. 


